108 Written Answers to [RATYA SABHA] Unstarred Questions

1 2 3 4 5 6 7

66. Security Printing and Minting Excellent  Excellent  Excellent  Excellent  Excellent
Corporation of India Ltd.

67. South Eastern Coalfield Ltd. Excellent  Excellent  Excellent  Excellent  Excellent

68.  State Trading Corporation Ltd Very Good Very Good Very Good Good Fair

69. Tehri Hydro Development Excellent Very Good Excellent Very Good Excellent
Corpn. Litd.

70. Telecommunications Excellent  Excellent Very Good Very Good Very Good

Consultants India Ltd
71. WAPCOS Excellent  Excellent Excellent  Excellent  Excellent

72.  Western Coalfield Ltd. Excellent Very Good Excellent Very Good Excellent

Note: *Not Submitted’Not Evaluated. #Not Evaluated since audited accounts not submitted. NS: Not started operation.
Expansion of Tide Water Oil Co.

39. SHRI SALIM ANSARIT: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

{a) whether it is a fact that Tide Water Oil Co. (India) Limited (TWOL) a
subsidiary of Andrew Yule and Company Limited have in the Annual General Meeting
{AGM) in August, 2014 had imter-alic decided to borrow money upto ¥ 1400 crores
from Banks/Financial institutions for the purpose of expansion of existing business

in India and abroad;

(b) if so, the details of money borrowed so far and expansion plans of the

company; and

{c) whether it is also a fact that Japanese automobile manufacturer M/s JXNOE
have expressed their intention to establish a joint venture with the company for

lubricants and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): (a) Tide Water Oil
Co. (I) Ltd. (TWOL) 1s not a subsidiary Company but an Associated Company of
AYCL. Yes, this is an enabling resolution passed in its Annual General Meeting
{AGM) which was held on 29.08.2014.

{(b) No borrowing has been effected as on 31.03.2015.

{c) Yes, a Joint Venture Company formed on 01.10.2014.



